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Sugar-cane

SHRI S. MUTHU MANIL: Madam, I
want to associate myself with this.

THE DEPUTY CHAIRMAN: Okay.

SHRI S. MUTHU MANI: 1 would
make only one point. I have been the
General Secretary of the trade wunion
affiliated to the AIADMK. I want to
submit through you to the Central
Government one or two points. The
Bonus Act came into force in 1965. The
ceiling for payment of bonus was fixed
at 8.33%. But for the last thirty years,
this ceiling has not been changed. I
submit to the Government that it is high
time that the Government brought an
amendment raising the ceiling from
8.33% to at least 15%.

Madam, the ceiling in that provision is
on two counts — one in the matter of
calculation and the other in the matter
of eligibility. Both these should be
scrapped. So, for this purpose also, 1
request the Government to bring the
necessary amendment in the provision
and render justice to the workers of this
nation.

Re. Comprehensive Legistation  for
Agricultural Workers

SHRI RAMACHANDRAN PILLAI
(Kerala): Through you, Madam, I would
like to bring to the notice of the
Government the urgent nced for passing
a comprehensive legislation for
agricultural workers in this country. This
is not a new issue bcforc tv s House. |
have raised this issue many .aes. Many
of my colleagues have rai this issue
many times in this Ho .  The
Government also many times assurcd
this House that they would be bringing a
comprchensive legislation for agricultural
workers in this country. From 1980
onwards, the Government had been and
has been telling us that they are bringing
this legislation before this House. But
nothing is coming forward. It is recliably
learnt that an influcntial scction of the
landlords® lobby is trying to scuttle this
Bill. So, I urge upon the Government to
come forward in this Session itself with a
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comprehensive legislation for the
agricultural workers in this country.
Thank you.
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“tf ] Transliteration in Arabic script.
*Expunged as ordered by the Chair.
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RE. Urgent Need to Prevent Anti-
National and Pro-LTTE Sentiments in
Tamil Nadu

SHRIMATI JAYANTHI NATARAJAN
(TAMIL NADU): Madam, 1 would like
to raise a very serious issuc before this
House. That is why, Madam, I have
requested you to kindly perrgit me to
speak. Madam. five vyear have passed
since the ghastly, tragic and shameful
assassination of my beloved leader, Shri
Rajiv Gandhi took place. I have the
misfortune of being a witness to that
heart-rending incident. It is a shame on
this country and every Indian that more
than 5!, years have passed and we have
not been able to bring the murderers to
justice. We have not been able to bring
the accused, the guilty to book and
punish them. In a mighty country like
India, in a great country like India, one
of the best loved leaders of this country
was shot down in the prime of his life=
in my State, to my shame--and we have
not been able to bring the culprits to
justice. Madam, every vyear, in every
Session, my colleagues and 1 raise this
issue and various Ministers incharge of
this keep telling wus, trotting out



